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CP No.107/ND/2013

Parties are represented by their respective counsels. It is informed that the counsel

for the Respondent no.2 is not available today, as he is expected to come from

Mumbai.

In view of this, the case is adjourned for hearing on main petition alongwith the

question of its maintainability on 18" January, 2018.
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Dated:11.12.2017 H.P. Chaturvedi, Member (Juuicias,

Typed by:
Md. Zaid
(Stenographer)



